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MADHYA PRADESH BILL
No 1 oF 2024
THE MADHYA PRADESH AYURVIGYAN VISHWAVIDYALAYA
(SANSHODHAN) VIDHEYAK, 2024
A Bill to further amend the Madhya Pradesh Ayurvigyan Vishwavidyalaya Adhiniyam, 2011.
Be it enacted by the Madhya Pradesh Legislature in the Seventy-fifth year of the Republic

of India as follows :-
Short title and 1. (1) This Act may be called the Madhya Pradesh Ayurvigyan Vishwavidyalaya
commencement.

Amendment to the

(Sanshodhan) Adhiniyam, 2024.

(2) 1t shall come into force from the date of its publication in the Madhya Pradesh Gazette
and nothing contained in this Amendment Act shall apply to batches affiliated to the Madhya Pradesh
Ayurvigyan Vishwavidyalaya under the Madhya Pradesh Ayurvigyan Vishwavidyalaya Adhiniyam,
2011 (No. 19 of 2011) before the commencement of this Act.

2. In the long title of the Madhya Pradesh Ayurvigyan Vishwavidyalaya Adhiniyam, 2011

long title of the Act. (No. 19 of 2011), (hereinafter referred to as the principal Act), the word “Nursing” and the

Amendment of
Section 2.

Amendment
Section 5.

Amendment
Section 6.

word “Paramedical” shall be omitted.

3. In Section 2 of the Principal Act,-

(a) after clause (c), the following clause shall be inserted, namely:-
“(ca) “Board” means the Employees Selection Board, Madhya Pradesh, Bhopal.”.
(b) Clause (s) shall be omitted.
(©) Clause (v) shall be omitted.
) Clause (zh) shall be omitted.
of 4. In Section 5 of the principal Act, in clause (xxxiii), for the word “VYAPAM?”, the words
“Employees Selection Board” shall be substituted.
of 5. In Section 6 of the Principal Act,-
6] in sub-section (2), the words “Nursing” and the word *“Paramedical” shall be
omitted;
(ii) for sub-section (3), the following sub-section shall be substituted, namely:-

“(3) Nothing contained in this section shall apply in case of,—

() the colleges or schools or institutions which have not been approved by
the Medical Council of India, Dental Council of India, Central Council of
Homeopathy, Central Council of Indian Medicine, as the case may be, or
the Government of Madhya Pradesh;

()] teaching department of any University engaged in teaching of Medical,
Dental, Ayurvedic, Unani, Homeopathy, Yoga, Naturopathy, Siddh or allied
subjects;

© the colleges or schools or institutions maintained by, or affiliated to, a

University or Board established by the Central Government.”.
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6. In Section 21 of the Principal Act, in sub-section (1), in Group-C, in clause (xii), the word Amt_‘-ndment of
“Nursing” and word “Paramedical” shall be omitted. Section 21.
7. In Section 24 of the Principal Act, in sub-section (1),- Amendment of
Section 24.
(i) for clause (vii), the following clause shall be substituted, namely:-
“(vii) twoheads of Department from affiliated colleges to be nominated by the Chancellor
by rotation, according to seniority.”.
(i) in clause (x), the word “Nursing” and the word “Paramedical” shall be omitted.
8. In Section 28 of the Principal Act, in sub-section (1), in the proviso to clause (v), the words Amendment of
“Indian Nursing Council” and the words “or Paramedical Council” shall be omitted. Section 28.
9. In Section 61 of the Principal Act, in sub-section (1), the words “the Indian Nursing Council”, g“c‘gnd';‘:m of
ectaon -

and the words “or the Paramedical Council” shall be omitted.

STATEMENT OF OBJECTS AND REASONS

The Madhya Pradesh Ayurvigyan Vishwavidyalaya Adhiniyam, 2011 (No. 19 of 2011) was enacted for the
purpose of ensuring systematic, efficient and qualitative education in Medical, Dental, Nursing, Ayurvedic, Unani,
Homeopathy, Yoga, Naturopathy, Siddh, Paramedical and other allied subjects at Degree and Diploma level.

2. In view of the growing responsibilities of the Ayurvigyan Vishwavidyalaya and in view of the continuous
rise in the number of nursing and paramedical institutions spread across the State and the growing annual intake of
students, it is necessary that other recognised Government and Private Universities to take up the responsibility to
provide for quality education in nursing and paramedical subjects at Degree and Diploma levels, while the Ayurvigyan
Vishwavidyalaya can focus on providing quality education in Medical, Dental, Ayurvedic and other subjects as mentioned

in the Statute except nursing and paramedical subjects.

3. Hence this Bill.

BHOPAL:

DATED THE 5" FEBRUARY, 2024 RAJENDRA SHUKLA
Member-In-Charge

o, TTEE RO 71 G WA, HEAYSY gR WEhE HE qRue, i | qfFa a9 THIRE—2024.



3 A9UIES www.govtpressmp.nic.in q
of SR wie far 1 W R

=

A% 32] g, HFER, feie 12 HEd 2024—9 23, T 1945

faum W Sfedac™, gsEaaey

W9, fediw 12 ®Ed 2024
F. 2361-THTIT-16-Ta8M-2024. —HEAURY faum o1 ¥ UiHAT 9o i o g 199 64 & I9eiE] & e
H, ey smafdar favafaeed (dee) fadeas, 2024 (FRiE 1 W9 2024) S faur @ F fHiF 12 BRI 2024
F WG g T, SEEHRO H gEN F A v fe s e
T, w. ﬁ:ig’ 'QH@' gf=a.
weagey fadas
wHiE § T R0R¥

TeayeT AT fagafaerem (HeT) fadam®, 0%
[ELRR: il

R. Hig A\ q°r e

arfufem & geg oY F waeA
g/ R T HENA

YT Y T WA

4RI € HT ;M.

X W W

URT Y T G,

e m £

YRI ¥ T GEA.
¢. 9N ¢ HT GIEA.

. YRI §2 I T, 63



64 eyl eI, T 12 wad 2024
weayeyr fadaes

WHE { §] R0%¥

HeAWRYT INgfdT fayafaeiea (HyieT) fagasn, 0%

weawRy rfdaT favafaerem sfufem, ot & X Heliftm # g fadae.
R TIRST ¥ TR 98§ ARy fur-rved gr Fefafaa w9 # ae sfufratia g
Wi A L. (2) 39 IFMER &1 T T TEEe rgfaT fvafaaer (FRi) sfufre, 03¢ R,

() I€ AT TSTTS T 30F THRH 1 aE A Y9 2 iR 59 weie st | siafds
PR ot 919 79 AfuFET % TR F @ 7Ry ryfaqe favafaamed sfuf=m, 022
(FHF 2R T R0%3) I weauRy AT farafamme @ dag o= W AR &
3.

st & 96 R eIy smgfaae favafaeied sfufEm, RoR% (FHIF 2R T R0RR) (S THH Th TE
ik W g sfufrm ¥ AW A FRE §) ¥ geg 9§, vk Afdn” qan v ¢ we-fafwer” ® A
ST,

RT3 T WIS 3. g sifufem 9w R ¥,-

(%) @ () F TN, Fefafaa gve st fean S, s
‘Y1) s’ A Afda R, AN SEE AUSH, HEARey Widwd.

(@) |vs (9) &1 A far S

(M) @vE (%) F w9 fear s

() @ (I ) @1 A fean S

ST & T . ¥, et SIfufRm ) Oy #, @ue (Fie) § v e e W, R e e
Tifya fepu T,

&IRT & T TN, u. To At & g H,-

(TF) IR (R) H, v A" e vk we-fafewen’ ® @ fear S
() IR (3) F WA W, Frfafen Tuw wf@ ® S, A9iq;-

“(3) 38 9 ¥ oafdy FE o sa—

(%) TR Tt o fernerdl a1 deensii it @] 7ET gni, fo wanftafa, Trd=
sy aftvg, W g fafwen wiwg, S el sfteg, W
fafemn =1 S qiug 30 a1 A=a9ey WER R AgHied Tl fohar
T B



Hegew TWd, feqiw 12 wEd 2024 64 (1)
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